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PAPERS LAID ON THE TABLE
Trad* and Mxrchandise Masks Rules

Ike Minister of Commeiee (Shri
Knnungo): 1 beg to lay on ihe Table,
under Section 134 of the Trade and
Merchandise Marks Act, 1958, a copy
of the Trade and Merchandise Marks
Rules, 1959, published in Notification
No. S.O. 2603 dated the 25 h Novem­
ber, 1959. [Placed in Library. See
No. LT-1776/59.]

Reports or Tariff Commission

The Minister of Industry (Shrl
Manabbai Shah): I beg to lay on the
Table, under sub-section (2) of Sec­
tion 16 of the Tariff Commission Act,
1951, a copy of the following papers:

(i) Report (1959) of the Tariff
Commission on the continu­
ance of protection to the
Plastic (Phenol Formaldehyde
Moulding Power and Buttons)
Industry.

(ii) Government Resolution No.
27 (2)-T.R./59, dated the 8th 
December, 1959. [Placed in 
Library. See No. LT-1778/59.]

(in) Report (1958) of the Tariff
Commission on the Fair Sell­
ing Prices of Caustic Soda,
Chlorine, Hydrochloric Acid
and Bleaching Powder.

(iv) Government Resolution No.
CH(I)-31(36)/58, dated the
27th October, 1959.

(v) Statement explaining the re­
asons why a copy each of the
documents at (iii) and (iv)
above could not be laid on
the Table within the period
prescribed in the said sub­
section. [Placed in Library.
See No. LT-1779/591
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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

B r e a c h x s  o n  S o u t h e r n  R a i l w a y

Shri Ayyakaum (Nagapattinam—
Reserved—-Sch. Castes): Under Rule
197, I beg to call the attention of the
Minister of Railways to the following
matter of urgent public importance
and I request that he may make a 
statement thereon:

"The dislocation of railway
traffic due to the breaches on the
chord line between Vil uguram
and Tiruchirapalli as well as bet­
ween Tiruchirapalli and Madurai
on the 29 th November, 1959.’*

Tbe Deputy Minister of Railways
(Shri S. V. Ramaswamy): Due to very
heavy and incessant rains breaches
occurred on tbe 28th of November,
1959 between Vriddhachalam and
Puvanur, Vriddhachalam and Talanal- 
lur and Vriddhachalam and Mukhasa
Parur Stations of the Vriddhachalam-
Villupuram, Vriddhachalara-Tim- 
chirapalli and Vriddhachalam-Salem
sections respectively, on the metre
gauge system of the Southern Rail­
way. It is understood that the rain­
fall at Vriddhachalam on the Sftth 
and 29th November, 1959 totalled to
291 mm (11.4 inches approx.) while
within a radius of 21 miles all round,
the rainfall was as much as 347 mm
(13 6 inches approx.) during the same
period. This resu’ted in the breach­
ing of about 20 irrigation tanks also
which aggravated the situation.

The breaches between Vriddhacha­
lam and Puvanur stations were re­
paired and traffic restored on the 3rd 
December, 1959. The breaches on the
Vriddhachalam-Tiruchirapalli section
were also repaired and traffic restor­
ed on 7th December, 1959.

On the Vriddhachalam-Salem sec­
tion as a girder bridge was also damag­
ed and there was continuous rain­
fall even upto 30-11-1959, restoration
work could be started only later. The
work is, however, in progress and Is




